I TEM NO 14 COURT NO. 5 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Gwvil)...... /2009
CC 13846/ 2009
(From the judgenent and order dated 21/04/2009 in WP No. 9492/ 2006
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
JAGDI SH LAL (D) TR LRS. & ORS. Petitioner(s)
VERSUS
STATE OF U. P. & ORS. Respondent ( s)

Wth I.A No.1 (C/delay in filing SLP and office report)
Date: 01/10/ 2009 This Petition was called on for hearing today.

CORAM : HON BLE MR, JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTI CE ASOK KUVAR GANGULY

For Petitioner(s) M. Al ay Kumar M sra, Sr. Adv.
Anur adha Dubey M shra, Adv.
Bhar at Dubey, Adv.

Vi kram Adv.

P. Narasi mhan, Adv.

For Respondent (s) Vi shwaj it Singh, Adv.
Si ddhart h Sengar, Adv.
Pankaj Singh, Adv.

SS5 5555

UPON hearing counsel the Court nade the foll ow ng
ORDER

Del ay condoned. I ssue noti ce.
Status quo regardi ng possession.

M. Vi shwaj i t Si ngh, | ear ned counsel accepts
noti ce on behal f of respondents 3 and 4.

Tag with SLP(C) No. 13928/ 2009.

( Ravi P. Verma ) ( Phool an Wati Arora )
Court Master Court Master



